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1 7.ORDER DT. 7.3.2002. 

As per the Order passed in 

sej.arate sheet attdched to CA NO.61/2000 the 

CA is disVseé of. 

M.A.No.1022/2001 is disposed of as not 

being pressed. 

- \- 	 MeDe(Fudicia1) 
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